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Sikkim High Court

Case No: I.A. No. 01 Of 2024 In Regular First Appeal No. 71 Of 2024 (Filing No.)

Secretary, Department Of
Agriculture, Government Of
Sikkim

APPELLANT

Vs
D.B. Basnett & Anr. RESPONDENT

Date of Decision: Sept. 3, 2024

Hon'ble Judges: Bhaskar Raj Pradhan, J

Bench: Single Bench

Advocate: Zangpo Sherpa, Sujan Sunwar, Shakil Raj Karki

Judgement

Bhaskar Raj Pradhan, J

1. No one is present for respondent no.1. The learned Additional Advocate General
appearing for the applicant in I.A. No. 01 of 2024 submits that he has been informed by
Ms. Rachhitta Rai, learned counsel for the respondent no.1 that she is unwell.

2. List this application on 01.10.2024.
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